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OFFICE OF TIIE PRINCIPAL DISTRICT & SESSIONS JUDGE
Dg WEST DISTRICT, TIS IIAZARI COURTS, DELHI

No. G53 I "J1‘lCirculation/Gen]./West/TIIC/2025 Dated, Delhi the 9'6 z
Sub:- Circulation of Brief Advertisement for filling up 212 vacancies of Civil Judge (2024-25).

Forwarded copy of l-I-Mail Dated 03.02.2025 received along with its enclosures i.e. scanned
copy of Letter No. l*.6/1/JF.(Z/EC-3/()1IC/2025-91 Dated 03.02.2025 of Deputy Registrar (lixams -

Judicial), For I .d. Registrar General, Ilon’ble Iligh Court of Delhi, New Delhi regarding circulation of

Brief Advertisement for filling up 212 (Two Ilundred Twelve) vacancies of Civil Judge (2024-25) and

copy of Brief Advertisement of l>lon’ble IIigh Court of Gujarat regarding recruitment of 212 Civil

Judges 2024-25, on the subject cited above, lrom Mr. Sunila Shibu, Asstt. Registrar [Exams(Judicial)],

Hon’ble I-Iigh Cour of Delhi, New Delhi for information and immediate compliance/necessary action
I01-

1. All the Ld. Judicial Officcrs of West District, Tis Hazari Courts, Delhi. It is informed that the

above mentioned Endorsement Letter along with its enclosures can also be downloaded from
the Centralized Website of Delhi District Courts or from LAYERS.

2. 'l'hc I-Ionorary Secretary, Delhi Bar Association, Tis Hazari Cotuts, Delhi with the request to
circulate the same for its wide publicity.

\/./ The Chairman, Website Committee, Tis I-Iazari Courts, Delhi with the request to direct the

concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.
4. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS and also to display the same on the conspicuous place of Tis I-Iazari Cotuts Complex,

Delhi

 arg)
Additional Sessions Judge - 06 (POCSO)/

Offieer Incharge (Link) General Branch,
West District, Tis I-Iazari Courts, Delhi

Enclosure:- As above.
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Circulation of Brief Advertisement for filling up 212 vacancies of Civil Judge - 5)

Assistant Registrar Examination Judicial <arexam-judicial.dhc@gov.in>
Mon, 03 Feb 2025 4:57:45 PM +0530

AR

To "PDJ Office HQ" <pdj-central@cldc.nic.in>, "RAM SINGH" <pdj-south@ddc.nic.in>, "Manoj
Kumar" <admneast.l<l<d.ddc@gov.in>, "Secretariat to Pr Distt and SJ" <pdj-
southwest@dclc.nic.in>, "Ashok Chandra Dhvani" <adrnnddc@gov.in>, "PDJ OFFICE SOUTH
EAST SAKET" <pdj~southeast@ddc.nic.in>, "VIKAS BHARDWAJ"<pdj—
west@ddc.nic.in>, "PDJ Office New Delhi District" <djnd.dcic@gov.in>, "PDJ OFFICE NORTH
WEST ROHINI" <pdj-northwest@ddc.nic.in>, "KARAN KAPOOR"
<judiciaInt.ddc@gov.in>, "PS to PDJ CUM SPL JUDGE car RADC" <pdj-
racc@ddc.nic.in>, "Admin North East Delhi"
<admnne.ddc@gev.in>, "familycourtsdwarkanazarat"
<familycourtsdwarl<anazarat@gmail.com>

Cc "Deputy Registrar Examination Judicial" <clrexam.dhc@nic.in>

Respected Sir.

Please find enclosed scanned copy of letter dated p_:f,,p_g,g_qg§ on the captioned subject, contents whereof are
self explanatory, for your doing the needful.

Regards
(Sunila Shlbu)
Asstt. Registrar [Exams(Judicia|)]
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_Iligl1__C0urt OfD_elhi,New Delhi
Examinfifien. (JHdi¢ia1).B.ransh

A I
No. F.6/1/JEC/EC-3/OHC/202$ °\\ Date 3 February, 2025

From:
The Registrar General,
High Court of Delhi, l
New Delhi.

To:

1. All the Principal District & Sessions Judges, Delhi

2. The Principal District & Sessions Judge-cum-Special Judge (PC Act),
CBI, Rouse Avenue Court Complex, New Delhi.

Sub: Circulation of Brief Advertisement for filling up 212 (Two Hundred
Twelve) vacancies of Civil Judges (2024-25).

Sir/Madam,

I am directed to forward herewith a copy of Brief Advertisement received
from High Court of Gujarat, Ahmedabad inviting online applications for filling
up 212 (Two Hundred Twelve) vacancies of Civil Judges (2024-25), with a
request that the same may be displayed at some conspicuous place in your
offiee for infonnation of all concerned. It is further requested that a copy of
Brief Advertisement may also be forwarded to the Secretary of the respective
Bar Association of your Court for giving it wide publicity/circulation. It may
please be noted that the last date for submission of online application is
01.03.2025.

Yours faithfully,

Xetl\=~"
Deputy Registrar (Exams - Judicial)

for Registrar General
Encl: As above
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REQRUTTMENT - TUDGES 2024125

Online Applicafions are invited from eligible Candidates
for- the Cadre of Civil Iudges, details whereof, are as

‘ under:
A Number of Vacancies : 212

( _ Pay Scale ; Rs. 7'Z,840/- —_1_1s. 1,36,520/- _ __ _
1; For particulars refer Detailed Adverfisenlent, on the High
*1 Court websites

and
\ - from 30/01/2025 onwards.
g Registration of Online Application
l Starting Date: 01/02/2025 8: Closing Date: 01/03/2025
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